RAJYA SABHA [8 March, 2006]

Terrorists active in Punjab

1713. SHRI VARINDER SINGH BAJWA: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether Government have reports that terrorists have again become
active in Punjab in the recent past;

(b) whether Centre has sought any report from Punjab Government in this
regard; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI SHRIPRAKASH JAISWAL): (a) to (c) Certain individuals associated with
some Pro-Khalistan terrorist groups have been arrested by the State Police in
recent months particularly following the bomb blasts in two Cinema Halls in
Delhi on 22nd May, 2005. The Central Government and the State Government
have been in constant touch and are keeping a close watch on the situation in
the State.

Earthquake in Sikkim and Uttaranchal

1714. SHRI ABU ASIM AZMI: Will the Minister of HOME AFFAIRS
be pleased to state:

(a) the details of loss of life and property suffered as a result of
earthquake in Sikkim in 14th February, 2006;

(b) whether it is also a fact that a similar earthquake came in
Uttaranchal on 15th February, 2006 on Indo-China border;

(c) if so, the details of loss suffered in Uttaranchal;

(d) the details of the action taken/to be taken by Government for the
protection and rehabilitation of the people in both the places; and

(e) the financial and medical assistance provided so far?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI S. REGUPATHY): (a) An earthquake of magnitude 5.7 occurred in
Sikkim on 14th February, 2006 at 06 hrs 25 mins IST with its epicenter at 27.7°
N/88.8° E. As per the information received from the State Government, two
Army personnel lost their lives. Besides, there was damage to infrastructure
which includes buildings, roads & bridges, hospitals, dispensaries, power and
drinking water supply lines.

110



[8 March, 2006] RAJYA SABHA

(b) and (c) An earthquake of magnitude 5.0 occurred on 15th February
2006 at 00 hrs 47 minutes IST in Uttaranchal (India)-China border region.
With its epicenter at 30.4° N/80.4° E. No loss of life and damage to property has
been reported by the Government of Uttaranchal.

(d) and (e) As per the existing scheme for financing relief expenditure, the
State Government concerned is required to undertake necessary rescue and
relief operations out of the corpus of Calamity Relief Fund (CRF), which is
contributed by the Government of India and the State Government in the
ratio of 3:1. In the wake of a calamity of a severe nature, the Government of
India supplements the efforts of the State Governments by providing logistic
support and financial assistance from the National Calamity Contingency Fund
(NCCEF), after following the laid down procedure.

The State of Sikkim has been allocated an amount of Rs. 17.53 crore in
Calamity Relief Fund (CRF) for the year 2005-06 consisting of Rs. 13.15
crore as Central contribution and Rs. 4.38 crore as State contribution. Both
the instalments of central share of CRF amounting to Rs. 13.15 crore have
been released to the State Government. The State of Uttaranchal has been
allocated an amount of Rs. 94.69 crore in Calamity Relief Fund (CRF) for the
year 2005-06 consisting of Rs. 71.02 crore as Central contribution and Rs.
23.67 crore as State contribution. Both the instalments of Central share of
CRF amounting to Rs. 71.02 crore have been released to the State
Government.

While the Government of Uttaranchal has not sought any assistance for the
earthquake of 15th February, 2006, the Government of Sikkim has requested
for additional assistance for relief operations in the areas affected by the
earthquake of 14th February, 2006. The detailed memorandum is awaited
from Government of Sikkim, which be considered as per the laid down
procedure for released of funds from NCCEF, of so required.

Training budget of Delhi Police

1715. DR. ALLADI P. RAJKUMAR: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) what is the training budget of Delhi Police;
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